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FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S CARBONTREE INDUSTRIES PRIVATE
LIMITED (IN LIQUIDATION)

1. | Name of corporate debtor Carbontree Industries Private Limited
2. | Date of incorporation of corporate debtor 26/05/2009
3. Authority under which corporate debtor is Registrar of Companies - Mumbai
incorporated / registered
4. Corporate Identity No. of corporate debtor U74140MH2009PTC192683
3. | Address of the registered office and principal 192, 19th ﬂogr, yugdharma, link road, goregaon
office (if any) of corporate debtor west mumbai mh 400062
6| Date of closure of Insolvency Resolution 27/04/2023
Process
7. Liquidation commencement date of corporate 28/04/2023
debtor
8. | Name and registration number of the Name — Rakesh Bothra
insolvency professional acting as liquidator Reg. No.
IBBI/IPA-001/TP-P-01758/2019-2020/12675
9. Address and e-mail of the liquidator, as Address - 119- A, 1st Floor, Vinay Bhayya
registered with the Board Complex, 159, .C S T Rpad, Kalina,
Santacruz East, City - Mumbai, Maharashtra
-400098
Email — ip.rakeshbothra@gmail.com
10§ Address and e-mail of the liquidator, as Address - 119- A, 1st Floor, Vinay Bhayya
registered with the Board Complex, 159, .C S T Rpad, Kalina,
Santacruz East, City - Mumbai, Maharashtra
-400098
Email id— carbontree.liquidation@gmail.com
11{ [ ast date for submission of claims 28/05/2023

Notice is hereby given that the National Company Law Tribunal, MUMBAI BENCH-IV in C.P.(IB) No.
1972/MB/2019 has ordered the commencement of liquidation of the M/s Carbontree Industries Private
Limited on 28/04/2023

The stakeholders of Carbontree Industries Private Limited are hereby called upon to submit their claims
with proof on or before 28/05/2023, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
sd/-
Date: May 12, 2023 Rakesh Bothra
Place: Mumbai Liquidator - Carbontree Industries Private Limited
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L&T Finance Limited

Registered Office: 15" Floor, PS Srijan Tech Park
Plot No. 52, Block DN, Sector V, Salt Lake City
Kolkata 700 091, District 24-Parganas North.

CIN No.: U65910WB1993FLC060810

Branch office: Badlapur

PUBLIC AUCTION FOR SALE OF MORTGAGED PROPERTY

The Authorised Officer of L&T Finance Limited under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
[54 OF 2002] and in exercise of powers conferred under the said Act is auctioning the following property on “AS IS WHERE IS BASIS” and “AS IS WHAT IS
CONDITION" by way of “PUBLIC AUCTION" for recovery of its dues and further interest, charges and costs etc.

Name of
Borrower and
Co-Borrower

1. Ravindra
Sudamrao
Wankhede
2.Uma
Wankhede

before 27.05.2023.

4. The EMD of all other bidders who did not succeed in the public E-auction will be refunded by LTF within 7 days of the closure of the public E-auction. The

Secured Property
Address

Property Address- Flat No. 302
Admeasuring 634.56 Sq.ft. (Built | 0
Up Area) On The 3rd Floor, River
Park, E Wing, Kulgaon, Badlapur
(w) Maharashtra 421503

Terms And Conditions Of Public Auction

1. The E-auction Sale is being conducted online by the Authorised Officer through the website https://sarfaesi.E-auctiontiger.net under the provisions of
SARFAESI Act with the aid and through public e-E-auction mode.

2. The public E-auction will be conducted on the date and time mentioned herein above, when the secured asset/s mentioned above will be sold on
“ASISWHEREIS" BASIS & “ASISWHATITIS” CONDITION.

3. For participating in the public E-auction, intending purchasers/bidders will have to submit the details of payment of refundable Earnest Money Deposit
of 10 % of the reserve price of the secured assets along with copies of the PANCARD, Board Resolutions in case of company and Address Proof on or

EMD will not carry any interest.

5. The successful purchaser/bidder shall deposit the 25 % (inclusive of EMD) of his/its offer by way of by way of D.D./P. O favoring “L&T Finance Limited”
payable at Mumbai on or before 18:00 hours on 30.05.2023 i.e., day of e-auction or on the next working day i.e., 31.05.2023, which deposit will have to
confirmed by L&T Finance Limited, failing which the sale will be deemed have been failed and the EMD of the said successful bidder shall be forfeited.
The balance amount i.e.,75% of purchase price payable shall be paid by the purchaser to L&T Finance Limited on or before the fifteenth day of
confirmation of sale of immovable property or such extended period as per provisions of law.

6. For inspection of property or more information, the prospective bidders may contact the authorised officer i.e.., Name - Prashant Patil, L&T Finance
Ltd, Office: 6th Floor, Brindavan Building, Plot No 177, Kalina, CST Road, Near Mercedes Showroom, SantaCruz (East), Mumbai - 400 098
and Ankit Vig, contact No. 8668943242, L&T Finance Ltd, - Office: 6th Floor, Brindavan Building, Plot No 177, Kalina, CST Road, Near
Mercedes Showroom, SantaCruz (East), Mumbai - 400 098.At any stage of the E-auction, the Authorised Officer may accept/reject/modify/cancel
the bid/offer or post-pone the E-auction without assigning any reason thereof and without any prior notice.

7. Thesuccessful purchaser/bidder shall bear any statutory dues, taxes, fees payable, stamp duty, registration fees, etc. that is required to be paid in order to
getthe property conveyed/delivered in his/her/its favour as per the applicable law.

8. The Borrower/Guarantors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rule 8 (6) of the Security Interest
(Enforcement) Rules, about the holding of above-mentioned public E-auction sale.

9. TheBorrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) are hereby called up on to pay the entire loan outstanding dues as mentioned above before

the said E-auction date failing which the L & T Finance Ltd shall sale the property as per the provisions laid down in the SARFAESI ACT,2002.

The Borrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) /public at large are hereby restrained from transferring by way of sale, lease or otherwise

with the secured assets referred to in the notice without prior written consent of L&T Finance Limited.

10.

Date: 13.05.2023
Place: Badlapur

Loan Physical Earnest Total Reserve Date of Date and
Account  Possession Money Outstanding Price Inspection Time of
Number(s) Taken Deposit 10% dues as on (In%) Auction
or more of 10.05.2023
RP (InX)
MUMHL130 "22.11.2022"Rs. 2,55,888/- |Rs. | Rs. 25,58,880/- | 24/05/2023 | 30/05/2023

@ L&T Finance

0656 89,55,519.96/-

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

€9 kotak

Kotak Mahingira.Banl.imited

Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai - 400 051.

Tel: +91 22 6166 0001, Fax: +91 22 6713 2403
Website: www.kotak.com Email: KotakBank.Secretarial@kotak.com

have been lost/misplaced and the holder(s) thereof have applied to the Bank for]
effecting issue duplicate certificate(s).

Any person who has a claim in respect of the said shares should lodge his/her
claim with the Bank’s Registrars & Transfer Agent, KFin Technologies Limited af]
Selenium building, Tower-B, Plot No.31 & 32, Financial District, Nanakramguda,
Serilingampally, Hyderabad-500032 within 7 days from the date of this Notice,
failing which the Bank will proceed to issue ‘Letter of Confirmation’ (in lieu off
duplicate certificate(s)) to the concerned holder(s), in accordance with the)
applicable provisions of law, without any further intimation:

Certifi-
cate No

Folio No.

Name of the holder(s

Mumbai, 12 May, 2023

akshminaryana
EEE:gE"' / Padma 297453 29611920 = 29612019 | 100
507937 230272928 = 230273527 600
KMF800679 |V B Ramani 179129 17877807 = 17877900 | 100
806976[ 9T8TI8732 = 9T8TI8Y3T 200
RKMFO7T383 | Ganesh Chintamani T63055[  T627040T = 16270500 | T00
g:g [ Vaishali Ganesh |\ —sggrat—o5769654 25769753100
314384 41097669 — 41097735 67
For KOTAK MAHINDRA BANK LIMITED]
Sd/A

Avan Doomasial

Senior Executive Vice President &
Company Secretary

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. CARBONTREE INDUSTRIES PRIVATE LIMITED (IN LIQUIDATION)

SR.
NO

1| Name of Corporate Debtor

PARTICULARS DETAILS

Carbontree Industries Private Limited

2| Date of incorporation of Corporate Debtor 26.05.2009

Authority under which Corporate Debtor is

incorporated / Registered Registrar of Companies-Mumbai

4 Corporate Identity No. of corporate debtor U74140MH2009PTC192683

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
DIVYA AGRO CHEM PRIVATE LIMITED

OPERATING IN C
dar P

solution HFro

CIN: L72900MH1982PLC027146
Regd. Office: Office No. 308, B2B Agarwal Centre, Near Malad Industrial Estate,
Kanchpada, Mumbai - 400 064; Tel: +91 222671 1790;
Email: psitinfra@gmail.com; Website: www.psitinfrastructure.co.in

NOTICE OF 41ST ANNUAL GENERAL MEETING (AGM

1. [ mame of the Corporate deios
akong with FaANS CIM Ma.
4, | Address of the registerad office

3. | URL of website
4, Detalls of place where majority
| of fixed assets are located

5. | Installed capacity of main
prodducts’ services

B | Quianiily and walue of main
prasducts services sold in last

| financeal wear |

T. | Mumber of employessy workmen

. [ Furthier details including kst [
awdilable financal statements
iwith schedules) of teo years,
lists of creditors, relevant dates
for subsaguent evants of tha
process ane avaikable at:

&, | Eligibifity for resalution

applicants under section

25121h) of the Code s

avallable at

Last date for receipt of

eaprission of inkeris)

Date of Bsue of provisional list

of prospective rescdution

applicanis

Last date for submission of

chijections to provisionad

10|

11

T3]

RELEVANT PARTICULARS

Divya Agro Chem Pri
L2421 9MHZ009PTC

[ Queens Lawn Premises CHS Ltd, SV Road.
Flot no. 967, Vile Park: (West) Mumbai

| MK 2000545 M
v inbi goain

Mahad, Maharashira

[ ey B sought by E-rmadl from Reschution

Profesaional at given

1

hllany b s0UEHE by E-mail from Resolution
Prodessional i given email id.

| Complete details may be sought by ermail

Al cirp.dacplEgrnall oo

| 28th May,2023

['o7th June, 2023

[ 12th June, 2023

13.] Process email 1D fo submit EQ | cirp.dacpigrmail_com

Notice is hereby given that the 41stAnnual General Meeting (AGM) of the Members of the

Company will be held on Friday, 9th day of June, 2023 at 1.30 P.M. through Video Conferencing

(VC) or other Audio Visual Means (OAVM) in compliance with the Circular No. 02/2022

dated 5th May 2022and latest Circular No. 10/2022 dated 28.12.2022, issued by the Ministry

of Corporate Affairs (MCA) and other applicable provisions of the Companies Act, 2013 and
relevant Circulars issued by Securities & Exchange Board of India (SEBI). Members will be
provided with the facility to attend the AGM through electronic means provided by the National

Securities Depository Ltd. (NSDL). Members may access the same at https://

www.evoting.nsdl.com/

The electronic copy of AGM Notice together with Annual Report 2022-23has been sent only

by electronic mode only; to those members whose email id is registered with the Company/

Depositories/Registrar Share Transfer Agent of the Company in accordance with the

aforesaid MCA Circular and SEBI Circular. These documents shall also be made available

on the Company website link http://www.psitinfrastructure.co.in/annual-report.htmlas well as
on the Stock Exchange website www.bseindia.com.

Members will be able to cast their vote electronically on the businesses as set forth in the

Notice of AGM either remotely (during remote e-voting period) or during the AGM (when

window for e-voting will be activated on instructions of the Chairman).

If your email address is registered with the Company/Depository, the login credentials for

remote e-voting are being sent on your registered email address. Please take note that same

login credentials will be required for participating in the AGM through Video Conferencing
and voting on Resolutions during the AGM.

If your email address is not registered, you are requested to get the same registered/updated

by following the procedure given below -

1. Members holding shares in demat form can get their email id registered by contacting
their respective depository participant (DP).

2. Members holding shares in physical form may register their email address and mobile
number with Company RTA Purva Sharegistry (India) Private Limited (the RTA) by sending
an email request at the email ID <support @ purvashare.com> along with signed and
scanned copy of the request letter providing the email address and mobile number, self-
attested copy of PAN Card and copy Share Certificate for registering their email address
and receiving Annual Report, AGM Notice and the e-voting instructions.

wate Limited
1927 7e9

emeail id.

Date: 13th May, 2023
Pilace: Mumbai

Hamal Rajkumar Sharma
IBBI/IPA-00L/IP-P-OLEB50-20159-2020-12870

Office No. 40, 1st Floor, 2/15, Morarji Velji Building, Dr. M B Velkar Street,
Marine Lines {(E) .Mumbai,Maharashtra 400002

For DHvya Agro Chem Private Limited

The voting instructions shall also be provided in the Notice of AGM which will be made
available on the Company website www.psitinfra.co.in and on BSE website www.bseindia.com.
For PS IT INFRASTRUCTURE & SERVICES LIMITED
Sd/-

Nikhil Agarwal

Company Secretary

Place: Mumbai
Date: May 12,2023

CLASSIFIED CENTRES IN MUMBAI

Aryan Publicity

Parel Village,

Phone: 022-65881876
Mobile: 9320111876

Beejay Ads,
Opera House
Phone : 23692926 | 56051035.

Colour Spot,
Byculla (E),
Phone : 23748048 | 23714748.

Fulrani Advtg. & Mktg.

Antop Hill

Phone: 24159061

Mobile: 9769238274/ 9969408835

AZAD Publicity
Mumbai Central
9821204061

KITES Adpvertising,
Tardeo AC Market,
Bombay Central,
Phone : 66375957/ 8.
Mobile : 9324175957.

Ganesh Advertising,
Abdul Rehman Street,
Phone : 2342 9163 | 2341 4596.

J.K. Advertisers,
Hornimal Circle,
Fort.

Phone : 22663742.

Mani’s Agencies,
Opp.G.PO.

Fort.

Phone : 2263 00232.
Mobile : 9892091257.

Manjyot Ads,

Currey Road (E)
Phone :  24700338.
Mobile : 9820460262.

OM Sai Ram Advtg.,
Currery Road
Mobile: 9967375573

Pinto Advertising,
Mazagaon,

Phone :  23701070.
Mobile : 9869040181.

Premier Advertisers
Mumbai Central
Mobile: 9819891116

Sarjan Advertising,
Tardeo,
Phone : 66626983

Sanjeet Communication
Fort.
Phone : 40024682/ 40792205.

S. Arts Advtg.
Masjid
Phone: 23415111

Yugarambha Advertising,
Girgaon,

Phone : 2386 8065.
Mobile : 9869074144.

Ambition Advertising,
Prabhadevi,
Phone : 24210792 | 94.

B. Y. Padhye Publicity,
Dadar (W),

Phone : 2422 9241/
2422 0445.

# MANAPPURAM [Tl 113

MANAPPURAM HOME FINANCE LIMITED

FORMERLY MANAPPURAM HOME FINANCE PVT LTD

FIMANCE LTD,

Address of the registered office and principal
office (if any) of corporate debtor

192, 19" floor, Yugdharma, Link Road
Goregaon (W), Mumbai-400 062, MH.

6| Date of closure of Insolvency Resolution Process 27.04.2023

Liquidation commencement date of corporate

debtor 28.04.2023

Name and registration number of the insolvency yame : Fialkesh Bothra

8 rofessional acting as liquidator Reg. No. IBBI/IPA-001/IP-P-01758/2019
P gasia 202012675
Address : 119-A, 1% Floor, Vinay Bhavyd

Address and e-mail of the liquidator, as
registered with the Board

Complex, 159, C. S. T. Road, Kalina, Santacruz
(E), City : Mumbai, Maharashtra-400 098
Email : ip.rakeshbothra@gmail.com

Address : 119-A, 1% Floor, Vinay Bhavyd
Complex, 159, C. S. T. Road, Kalina, Santacruz
(E), City : Mumbai, Maharashtra-400 098

Email : carbontree.liquidation@gmail.com

Address and e-mail of the liquidator, as

b registered with the Board

11| Last date for submission of claims 28.05.2023
Nofice 15 hereby given that the National Company Law Tribunal MUMBAT BENCH-IV In C. F (IB)

No. 1972/MB/2019 has ordered the commencement of liquidation of the M/s. Carbontree|
Industries Private Limited on 28.04.2023.

The stakeholders of M/s. Carbontree Industries Private Limited are hereby called upor
to submit their claims with proof on or before 28.05.2023, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall aftract penalties.

Date : May 12, 2023
Place : Mumbai

sd/A
Rakesh Bothra
Liquidator - Carbontree Industries Private Limited

SALE NOTICE
SHREE RADHE METALIKS PRIVATE LIMITED (IN LIQUIDATION)

Liquidator: Mr. Prabhakar Kumar
Registered Office: 512, Ashirwad Building, 64/E, Ahmedabad Streat,
Camac Bunder, Masjid Bunder Mumbai City Maharashtra 400009 India
Email ID; cirpsrmpl@gmail.com , prabhakar_acsi@rediffmail.com

Contact Mo.: +91 S810011532

Escalation: if the query is not responded on the phone number given above,
then Text or WhatsApp message can be sent to +91-9810011532

E-AUCTION
Sale of Assets under Insolvency and Bankruptcy Code, 2016
Date and Time of E-Auction: 14th June 2023 at 3:00 pm I5T fo 5:00 pm IST
Date of Submission of EMD: 12th June, 2023
Date of Inspection or Due Diligence: on or before 09th June, 2023
(With unlimited extension of 5 minutes sach)

1

[inancialexp.epapr.in|

CIN : U65923K12010PIC039179
Regd Office : IV/470A (OLD)W/638A(NEW) Manappuram House Valapad Thrissur, Kerala 680567
Corp Office : Manappuram Home Finance Limited, Third Floor, Unit No. 301 to 315, A Wing, ‘Kanakia Wall Street’, Andheri-Kurla
Road, Andheri East, Mumbai 400093, Maharashtra. Phone No. 022-66211000, Website : www.manappuramhomefin.com

A" ‘.

) \

A notice is hereby given that the following borrower/s have defaulted in the repayment of principal and interest of the
loan facility obtained by them from the Company and the loans have been classified as Non-Performing Assets (NPA).
The notice dated were issued to them under Section 13 (2) of Securitization and Re-construction of Financial Assets
and Enforcement of Security Interest Act-2002 on their last known addresses as provided to the company by them, that
in addition thereto for the purposes of information of the said borrowers enumerated below, the said borrowers are being
informed by way of this public notice.

[ Sr. Name of the Borrower/ Description of Secured Asset in respect| NPA Date | Demand Notice
No. Co-Borrower/ Loan of which Interest has been created Date/ & Outstand-
Account Number / Branch ing Amount
1 | Vinay Sadanand Pawar, Vidya | Building No B2 Flat No-8 Saraswati Co| 18-04-2023 24-04-2023

Vinay Pawar, Sadanand
Tukaram Pawar,Shrutika

Op Soc Chandra Bhusan Complex, &
Ganpati Mandir Road, Manda Village, Rs.664510/-
Shashil Palande/ Titwala East, Kalyan,P.O Titwala, Thane,
NLAP0021001102/KALYAN | Maharashtra, Pin: 421605
The above borrower/s are advised to make the payments of outstanding within period of 60 days from the date of
issuance of notice U/s. 13 (2), failing which further steps will be taken after expiry of 60 days from the date of issuance
of notice U/s. 13 (2) dated mentioned above as per the provisions of Securitization and Re-construction of Financial
Assets and Enforcement of Security Interest Act, 2002 Sd/

Date : 13.05.2023 Authorised Officer
Place: Maharashtra Manappuram Home Finance Ltd

EHARAT SEATS LIMITED
CIN: L34300DL1986PLC023540
Regd. Office : 1, Nelson Mandela Road, Vasant Kunj, New Delhi- 110070
WEBSITE: www.bharatseats.com; E-mail: seats@bharatseats.net Phone: +91 9643339870-74; Fax: 0124-2341188
(Rs. in lakhs except per share data)

STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2023

s Quarter Ended Year Ended
Nc;. Particulars 31.03.2023 | 31.12.2022 | 31.03.2022 | 31.03.2023| 31.03.2022
(Audited) | (Unaudited)| (Audited) | (Audited) | (Audited) |
1 |Total Income from Operations 29,477.57| 22,062.02| 26,232.45| 105,513.74]  82,290.03
2 |Net Profit for the period (before Tax, Exceptional
and/or Extraordinary items) 1,050.95 647.64 981.83 2,963.09 1,591.44
3 [Net Profit for the period before tax (after Exceptional g 7 ¥ ' 1
and/or Extraordinary items) 1,050.95 647.64 981.83 2,963.09 1,591.44
4 |Net Profit for the period after tax (after Exceptional
and/or Extraordinary items) 736.86 475.01 74419 2,154.64 1,191.34
o |Total Comprehensive Income for the period [Comprising
Profit for the period (after tax) and Other
Comprehensive Income (after tax)] 740.31 479.35 755.45 2,171.07 1,208.57
6 |Equity Share Capital 628.00 628.00 628.00 628.00 628.00
(7 [Other Equity (Reserves) (excluding Revaluation Reserve) |
as shown in the Audited Balance Sheet of the year - - 14,005.58 12,085.71
8 |Earnings Per Share (of Rs. 2/- each)
(for continuing and discontinued operations) (In Rs.) -
(a) Basic (Rs.) 2.35 1.51 2.37 6.86 3.79
(a) Diluted (Rs.) 2.35 1.51 2.37 6.86 3.79

Notes:

a) The above is an extract of the detailed format of Quarterly/ Annual Financial Results filed with the Stock Exchange under
Regulation 33 of the SEBI (Listing obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/
Annual Financial Results are available on the websites of the Stock Exchange(s), www.bseindia.com, and on the Company's
website 'www.bharatseats.com'.

b) The above financial results of Bharat Seats Limited ("the Company") have been prepared in accordance with Indian Accounting
Standards (Ind-AS) as prescribed under section 133 of the Companies Act, 2013 read with Rule 3 of the Companies (Indian
Accounting Standards) Rules, 2015 as amended.

c) The above financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting
held on 11th May, 2023.

For and on behalf of the Board of Directors

Sd/-
(Rohit Relan)
Chairman and Managing Director

PLACE: Bengaluru
DATE: Thursday, May 11, 2023

Zabe of Mzsets and Properties owned by Sheee Radhe Metaliks Private Limited {in
Liguidation) farming part of Liguidation Estata formed by the Liguidator, appainted by the
Han'ble National Company Law Tribunal, Mumbai Bench IV, vide order daled 24th March,
2023, The sale will be done by the undersigned through fhe e-auction platform
hitps:\inciauciion. auctiontiger.net

| Reserve
\Price {in 7)

EMD Amt. | Incremental

ek
| am (n7) | Value(in3)

A | Sale of the Corporate Debtor 85 & going concern; | 40,09,928 | 400993 | 1,00,000
Land and Building: Office No. 512 localed &l
Sth Floor af *Ashirwad Building® developed by
Ashirwad Pramises Co-operative Sociaty Lid. on
Plot Mo. 641E, Princess Dock Division,
Ahmedabad Streef, Camac Bunder, Mumbai-
400009

Vehicle; Hyundai Crefa (1.6 CRDIAT S4)
Securities or financial Assets:|f Includes

Man-currant Investmeant, Trade Recevables

B |Sale of Land and Building on standalone 16.60,000
Basis; Office No. 512 located at Sth Floar of|
"Ashirwad Building” developed by Ashinwad
Premisas Co-operative Society Lid. on Plol Mo,

G41E, Princess Dock Division, Ahmedabad
Street, Camac Bunder, Mumbai-400003 on
|standalone basis.

166,000 | 100,000

| Sale of Vehicle on standalone Basis: 7495000 78,500 10,004
Hyundai Grefa {1.6 CRDIAT 5X) on &
| Standalons basis | |

0 Sale of Securities or financial Assets on 1554928 | 1,15493 a0, 00

standalone basis ; [ Includes Mon-cumrant
Investment, Trade Recaivables on a
Standalone basis:

1. E-Auction will be conductad an "85 |5 WHERE 15", “A5 15 WHAT 15" and “WHATEVER THERE
13 BASIZ" through approved service prowvider MIS E-procurement Technologies Limiled
{Auction Tiger)

2. THE COMPLETE AND DETAILED INFORMATION ABOUT THE ASSETS OF THE
COMPANY ARE AVAILABLE IN THE “E-AUCTION PROCESS DOUCMENT”, WHICH 15
AVAILABLE OW THE WEBSITES ie. hitps:Mnclauction.auctiontiger.net. THIS SALE
NOTICE MUST BE READ ALONGWITH THE "E-AUCTION PROCESS DOUCMENT TO
GET THE COMPLETE INFORMATION.

. The Complete E-Auction process document containing defsds of the Assats, online e- auction
Bid Form, Declaration and Underlaking Form, Ganeral Terms and Conditiors of onling auction
sale arg available on websfes hitpsincllaucion.auctantigar.nat Contact: Mr. Ramprasad al
+01-6351896334/079-61200586 & E€351806834 ramprasadi@auctiontigernet [
neha.gyani@avciontigernal! supparl@auctiontigernel (On going to the link
htps.inclaucton. suciiontiger.net) interested bidders will have ko search for e mentioned
company by using either ona of the two options, (1) Company's name [Shree FRadhe Mataliks
Private Limitad), or by, (I} Siate and praperty bype).

4. a) In case theea i aldeast one Elighle Bidder for Block A, the e-auction of all other blocks wil
sland cancalled and EMD recaived fior sl alher Blocks, if any, wil be retumned {o the respactive
bidders;

b} In case, there is no sligitle bidder for Block A then Piece Meal Sale shall be opting by the

liquidator fo sale the azsats of block B o D. Henca, Assets of Block B to D shall be sold on
Standalone Basss,
In case, the bidding for any block 15 cancaliad, than tha alighle Biddars who have submitied
their bid documents for such block(s) shall be informed about cancedation and all such Bidders
shall have an optian to rewise their bid documantz and the EMD and participate & the bidding for
Block & or Block B, © and Dron standalone basis, as the case may be, provided they confirm the
same i writing within 3 ithree) days from the date of receipt of information about canceliation of
bids from the Lquidator and pay the balanca EMD, if any. However, no resh EMD for
paricipation in Biack B to Black D, shall be entartained after 121h Juns, 2023,

8, The mterding bidders, prar (o submitting ther bid, shoukd make ther indepancant inguines
regarding the tifke of property, dues of local taxes, electricity and water charges, maintenance
chargas, if any and nzpect the proparly al their own expensas and salisfy thamsalves. The
progeries menfioned abowe can be inspected by the prospective bidders & the site with price
appaintment, cortacting Mr, Prabhakar Kumar,

6. The Mame of the Eligible Bidders will be detemmined by the Liquidator to participate in e- austion
an the portalhilpsdinclaeclion aucionigainat). The e-avclion sardiee pravider [Auchon bger)
will prowide Usarid and passward by email o gligible bidders,

. Incase, abidis placed in the last b mnutes of the closing fime of tha e-auction, the clesing fime
will ausomatically get extendead for 5 minutes with unfimited exiension. The bidder who submits
tha highest bid amount (ot besow the reserse price) on chosure of e-Auction process shall ba
declared as the Successhid Bddder and a communication o that effect will be issued through
electronic mede which shall be subsect to approva by the Liguidator Sl

" Prabhakar Kumar

Date : 13052023 Ligctator, Shies Radhe Metalics Private Limited- in Liguidation

Place: Mumia IEBI Ragn. No.: IBBIIPA-0021P-NOOT74/2016-2019/12373
Address for correspandenca: Building Mo. 1, 3rd Floor, Shiva Enclava, Pitemgpura, Maw Delhi- 190034

Emall I0: prabhakar_acainedifmalloom | Contact No,+91 8810011532
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CENTRAL RAILWAY

TENDER NOTICE
Various Works

Tender Motice Mo, 54/2023-24, Dated: 09.05.2023. For & on behalf of
Fresident of India, Sr. Divisional Materials Manager, Cantral Railways, Mumbai
Division, Mumbai CSMT-400001 invites electronic tenders for supply of the
following item ; Sr. No. (1) Tender No. : 92.23.5581, Description: Supply of
Alumino thermic welding portions 52/60 kg as approved by RDSO for welding
of rails 5260 kg for 25mm gap by the process of AT Welding along with
complela accessones confirming o the specihcation lasd down in Indian railway
standard spacification Mo, IRST-19-2012 up to date camection slips with: singla
shot crucible fitied with automaltic lapping thimble tachnology, 3 plecas mould
(Zircon washed) manually pressed for execution of welding of rail joint and
compressed air petrol heated techniques including consumakble siore complete
and as directed b the engineer in charge at site. The following accessaries
shall be supplied. 1. Aluming Thermic welding Porion (60/52 kg) as per IRS
T-19-2012. 2. 3 Piece Pre-fabricated dry Moukd (60052 kg) as per IRS T-1%-
2012, 3. Luting Sand. 4. Ignition March. 5. Single shot Crucible fitted with auto
tapping thimble. 6. Mould shoas (1 sel for 50 weld portions). The following
accassories shall be supplied 10% axtra by tha contractor at free of cost
Sirgle shot Crucibéa fitted with auta tapping thimble, Three peca pre fabncated
dry moulds, Luting sand and lgniticn matches. Sr. Mo, 1 (ltem No.-091011)
For 60 kg Rail, 3 piece Mould and Compressed Air Pefral heating fechnique.
Qty. : 1150 Nos. EMD: ¥ 7e4500-, Due Date: 14.06.2023. Sr. No. (2) Tender
Mo. : 92.23.5582, Description: Supply of Alumino thermic welding portions
52/60 kg as approved by RDSO for welding of rails 5260 kg for 25mm gap
by the process of AT Welding alomg with complete accessornies confirming 1o
the specification laid down in Indian railway standard specification No. IRST-
18-201 2 up to date correctan slips with single shot crucibla fitted with automatic
tapping thimbie technology, 3 peecas mould [ Zrcon washad) manually pressed
for execution of welding of rail joint and compressed air patrol heated techniqueas
including consumabde store complete and as directed b the engineer in charge
at site. The following accessories shall be supplied. 1, Alumino Thermic welding
Portion (80/52 kg) as per IRS T-19-2012, 2. 3 Plece Pre-fabricated dry Mould
160/52 kg)as per IRS T-12-2012. 3. Luting Sand. 4. Ignition March. 5. Single
shot Crucible fitted with auto tapping thimble. 6. Mould shoes (1 set for 50
wald portions). The following accessones shall be supplied 10% extra by the
contractor at frea of cost. Single shot Crucibla fitbad with auto tapping thimbla.
Three piece pre fabricated dry moulds, Luting sand and Ignition matches. Sr.
Mo, 2 (Item Mo,-021012) For 52kg Rail, 3 piece Mould and Compressed Air
Fetno healing technigue, Qity. : 900 Mas, EMD: ¥ 563900-, Due Date: 21.06.2023
Sr. No. (3) Tender Mo, : 92.23.5583, Description: Manufacturing and supply
of Aluming Thermit Welding Portions for 60 Kg/GlE 1-R260 Grade Rail-25mim
gap using compressed Alr PetrollLPG Pre-heating svstem, 3 piece prefabricated
mould (ZIRCON WASHED) manually pressed & singbe shol crucible fitted with
aute @Apping Thimble and as per specification No. IRST/19-2020 and latast
alterations. Qty. : 1900 Mos. EMD: T B9300/-, Due Date: 12.06.2023. Sr. No.
(4} Tender Mo. : 82.23.5584, Description: Manufacture & supply of porfions
for fusion welding of rails by alumino thermic procass for combination between
B0 Kg/80E1 R260 grade rails and 80 Kg 20 UTS rail section with 25mm using
Air Petrod Preheating. 3 piece mould (Zr washed) manually pressedicons
shoated with auto tapping thimble and single shot crucible as per specification
IRS T-18-2021 Rev. 7. STR: TDGOO17 ver 4.0 with latest alterations. Oy, ©
1000 Nos. EMD: T 82450/-, Due Date: 0206 2023, Nate : {1) Above tendars
ara uploaded on IREFPS website e, www.iraps_ gov.in. The firm who dasires
fo parlicipata against above a-tenders, are advisad o ragister thamsalves
electronically on the above weabsite, Manual offers against thesa
e-tenders will not be accepled, (2) Biddars will have to maka online payment
of EMD through IREPS, {3) For details of these tenders and other govemning
conditions, please visit the website www.ireps.gov.in. (4) For any queries,
pleasze write to Sr. Divisional Materials Manager, Central Railway, DEM Office,
Mumbal CSMT-400001. E-mail: srdmm@bb.railnet.gov.in. (5) Note:- "This
tender complies with the tender public procurement policy order 2017/
dated 15.06.2017"

RailMadad Helpline 139

STCI PRIMARY DEALER LIMITED

CIN UG7110MHZ006PLC165306 G5T Mo, Z7TAAKCSAA09HLZY

Regd. Office: AfB1-801, A wing, Bth Floor, Marathon Innova,

Marathon NextGen Compound, Off Ganpatrao Kadam Marg,
Lower Parel (W), Mumbal - 200 013. www.stcipd.com

Audited Financial Results for the year ended March 31, 2023
( ¥ in Crore)

Balance Sheet as at March 31, 2023

SOURCES OF FUNDS
1 Shareholder's Funds
a. Share Capital 150.00
b. Reserves and Surplus 639.98
789.98
2 Loan Funds
a. Securad Loans 1234665
b. Unsecured Loans® 1730.23
14076.88
3 Other Liabilities T787.92
TOTAL 15654.78
APPLICATION OF FUNDS
1 Fixed Assets (Net Block) 1547
2 Investment
(i} Govi. of India Securities & Treasury Bills 13716.22
(ii) Fl & Other Bonds 1116.72
14832.94
3 Other Assets 806.37
TOTAL 15654, 78
* - Of which call/notice money borrowings (Including 1207.00
Interest Accruad thereon)
-There is no callinotice money lending.

mfiandﬁﬁ acwun r hs..- year -- . “ ]

—_—_—————————————————————————————————————————a——=

1 Income
Interast GOS0
Dizscount 245.30
Trading ProfitiLoss) including MTM (99.40)
Underwriting & other commizsion 1.44
Other 0.25
788.49
2 Expenses
Interest F11.57
Administrative Cost 18.97
Uther 10,83
741.47
3.Profit before Tax 47.02
4. Profit after Tax 34.27
Other Comprehensive Income 0.01
Total Comprehensive Income for the year 4.28
Regulatory Capital Required(as per Capital 543 T8
Adequacy Guidelines)
Actual Capital(Paid up Capital + Reserves- Tansar
Intangible assets-Deferrad tax asset)
Return on Average Net Worth 4 38%

Motes:

1. The Financial statements have been prepared as per Ind AS and in
the format prescribed under Division Il of Schedule Nl of the
Companies Act, 201 3 and have been approved in the Board Meating
heldon Aprl22, 2023.

2. The securities held have been measured at fair value except for secunties
heid at amortised cost category which are carmied in books at amortised
value

3. Net borrowings in call during the year:

average Rs. 1132.16 crores, peak Rs. 199900 crores

4, Leverage ratio for the year: average 16.63 times, peak 18,60 times

3. Quarterly CRAR (Capital to Risk-weighted Asset Ratio]™"

Llune 30, 2022 Sept 30, 2022 Dec 31, 2022 Mar31, 2023

25 22% 19.54% 20.3T% 21.79%

=** Calculated as par Master Direction - Standalone Primary Dealars
({Fesenme Bank) Directions, 2016 dated August 25, 2016 as updated
from time o time

6. Details of issuer composition of investments in non Governmeant
Sacurities as at March 31, 2023 (Ref: RBl Circular No. IDMD.
PDRS.No.03/03.64.00/2003-04)

Sr.| Issuer Amount Extent of
Mo, private
ol S ______| placement™
1 |P8Us 265.93 -
2 |Fis 26747 -
3 | Banks 334.85 -
4 | Other PDs - -
o | Pnvate Corporate 220.64 -
6 | Subsidiaries/ Joint Ventures . -
7 | Others . -
{8 | Provision hald towards depraciation - -
| | Total 1,088.89 =

All the investments in the above non govemment securities are rated
and are above investment grade securities,
** Represents onginal issue
T. The above resulis are published pursuant to the Reserve Bank of
India‘s directions to Primary Dealers
For and on behalf of the Board of
STCI Primary Dealer Limited
Sd/-
Prasanna Patankar
Managing Director
DIN: 07658714
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PUBLIC NOTICE

This is to bring in the notice of General
Public at large that (1) Original
Agreement dated 05.04.1983 executed
between Mis. Happy Home Builders
(Vendor) and Mr. Vinay Shantaram
Tendulkar (Purchasers) and (2) Original
Agreement dated 29.09.1990 execuled
between Mr. Vinay Shantaram Tendulkar
(Vendors) and Mr. Damodaran P. V.
(Purchaser) and (3) Original Agreement
dated 03.08.1992 executed between Mr.
Damodaran P.V. (Vendors) and Mr.
Mavin M. Sheth (Purchaser) and (4)
Original Agreement dated 15.03.1995
executed between Mr. Mavin M. Sheth
(Vendors) and Mr. Sanjay Vinodray
Desai (Purchaser) in respect in respect
of Flat Mo. 206A, Second Floor, B Wing,
Happy Castle CHSL, constructed on
land bearing Survey No. 10, 11, 12(part),
Plot No. 20 of Village — Navghar, Anand
Magar, Vasai (West), Taluka - Vasai,
District = Palghar is lost by the Current
Owner Mrs, Jigna Bimal Kamdar,
Hence If any person/institute/firm/
company is having any objection in
respect of the said flat shall submit
hisfherftheir objection or any person/
institute/firm/company have found the
said lost copies may submit the same at
the below mentioned address within 15
days from publication of this Public
notice failing which no objection shall be
considered, please take note,

Adwvocate Anish Kalvert.

ferggHe carean ArefigRiAT | |A-G/2, DewanNiketan C.H.S. Lid.,
R Diwanman, Vasai (W), Dist. Palghar,
Qifer =T qreaTd Baet B Place: Vasai Date:13.05.2023
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